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OR D E R 4
H.K.Gupta, J.M. ‘ ‘

MA 667/2004 is filed seeking restoration g

1¢.5.04. MA 668/2004] has been

filed seeking condonation of delay in approaching this

f the OA
which was dismissed for default on

Tribunal
for restoration of the said OA.
2. In view of the contents of the IAs, the order dated
19.5.04 dismissing the OA for default is recalled. Delay is :
condoned. The OA is restored to its original file and nurber. Let
the OA be listeé for hearing on 1.12.2064. .
3. Both the MAs stand allowed. ' : F
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